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Program m e D istricts

2) T ribal D evelopm ent Program m e. 3 Tehsils of Phulbani district and 2 
blocks o f K alahandi d is tric t.

3) Scheme of concessional finance 
for developm ent o f  Industrially  
Backward D istric ts

K alahandi, Phulbani and Belangir dia-
tricts.

4) Scheme of C entral Investm ent 
Subsidy for D evelopm ent o f  In -
dustrially Backward D is tr ic ts /  
areas.

K alahandi and Bolangir Districts.

Location O f  Copper Smelter In 
Balaghat (Madya Pradesh)

8229. SH R I M ADMAVRAO SCI- 
N DIA: Will the  M inister o f  STEEL 
A N D  M IN ES; be pleased to state  ;

(a) w hether it is a fact th a t  G o -
vernment of M adhya Pradesh had sug-
gested Balaghat for the  location of a 
C opper sm elter in the  C entral sector, 
when the P r im e  M inister visited the 
S ta te  in July last year; and

(b) if so the decision o f G overn-
ment in tha t regard ?

T H E  M IN ISTER O F STATE OF 
T H E  M IN IST RY  O F STEEL A N D  
M IN ES (SPRI N .K .P . SALVE) : (a) On 
the occassion of inauguration of Malanj- 
khand Copper P ro jcct by the Prim e 
M inister on 12.11 1982, Shri Tejlal 
Tem bhare , M inister of Agriculture & 
Backward Classes, G overnm ent o f  M a-
dhya Pradesh requested for location of 
a  copper smeltor in Balaghat in his 
speech.

(b) The concentrates produced at 
Malanjkhand are  presently being treated  
in the  smelter at K h e tr i  Copper C om p-
lex, Rajasthan. This is being done tak -
ing into account the  available smelting 
and refining capacities at K hetri .  D e-
tailed geological investigations a re  p ro -
posed to be carried ou t to find if there 
a re  sufficient additional reserves to sus-
tain smelter locally. A t present there  
is no proposal to set up  a sm elter plant 
a t Malanjkhand. ■

Raising O f  Retirement Age

8230. SH R I M AD HAVRAO SCIN-
D IA  : Will the  M inister o f  H O M E  A F i 
FAIRS; be pleased to state  :

(a) vvhciher it is a fact tha t the  
question of raising the age o f superan- 
nu;iiion of Governm ent em plovees has 
been uiid .;, consideration of G overnm ent 
for s o n e  time;

(b) if so, 
m a tte r ;  and

the decision taken  in th e

(c) th c main considerations for 
which the  age of superannuation is p ro- 
liosed to be raised ?

T H E  M IN ISTER OF STATE IN  
THE M IN ISTRY  OF H O M E AFFAIRS 
(SARI P. VENKATA SUBBAIAH) : (a) 
N o , Sir.

(b) and (c) D o  not arise.

70th Session of Indian Science Congreai

823 1. SHRI M AD H A V RA O  SCI- 
N D IA  : Will the P R IM E  M IN ISTER
be pleased to s la te  ;

(a) w he ther the  70 th  Session o f 
the  Indian Science Congress Association 
was inaugurated by the  P r im e  M in ister 
at T irupath i on Junuary  3, 1 9 8 3 , which 
considered the  question o f  M an and 
Ocean resource oh  D evelopm ent:
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(b ) if 80, w h e th er  dangers  of incur-
sions by big pow ers into Indian Ocean 
w ere  voiced th rea t ;

r  ' , ‘

(c) w hat were the  main observa-
tions and recom m endations of the  Scien-
ce Congress Association m ade at tha t 
Session; and

(d) G o vernm en t’s reaction thereon ?

T H E  M IN IST E R  O F  STATE IN 
T H E  D E P A R T M E N T ’S O F  SC IE N CE 
A N D  T E C H N O L O G Y , A TO M IC  E N E -
R G Y , SPACE, ELEC TR O N IC S A N D  
O C E A N  D EV E L O PM E N T  (SHRI SHIV- 
RA J V. PA T IL ) ? (a) Yes, Sir, The 
fo c a l  Them e of the  70 th  Session of the 
Science Congress was “ Man and the 
O cean— Resources and Developm ent.

■ ■ (b) The Prim e M inister in her in -
augural speech a t ihe Science Congress 
Session  mentioned about “ incursions by 
outside military powers and significance 
of the sea around us for our security 
and developm ent.” However, there 
w ere no discussions a t ,  (he session on 
the  dangers of incursion by big powers 
into Indian Occan. The deliberations 
a t  the Science Congress Sessions are 
generally of a scienlific/technical nature.

(c) Some of th e  main recommend- 
.a tions made were: creating  awareness 
about O cean and its potential as source 
of food, minerals, oils and energy; en- 
couirage underw ater explorations; evolve 
interdisciplinary, inter-institutional me-
chanisms; es tim ate  manpower requ ire -
m ents  for Ocean Science and Technology 
provide support for research program -
mes in this area to undertake  a sysie- 
matic survey of th e  ocean resources 
particularly in tlie continental shelf, (]■:- 

'■sign indigenous instruments; formulate 
legislative measures to control the pol-
lution of sea; improve the  existing tech-
niques for ocean studies and develop 

?,ncw ones: research work particu larly  to 
,/t?e carried out on accoustics of sea ani- 

^ I s ,  marine pharmacology, Isotope 
-tjccanograyhy. Food protein technology 

;.,and plankton food and extensive studies 
to  be carried out for measuring.

m onitoring
fluents.

and elim ination o f  toxic ef-

(d) G overnm ent have  taken  n o te  
of the recommendations and a re  taking 
steps to  circulate  them  widely am ong 
the  various Scientific D epartm ents /agen-
cies so tha t these could be taken  into 
account in formulating their Research 
Program m es/activities, Through the 
m echanism of an Inter-M inistrial Task 
Force under the C hairm anship  of Secre-
tary , DST, (he extent o f  im plem enta-
tion o f  the Annual Science Congress 
recom m endations on the  Focal Them e of 
each session is reported  at ihe next ses-
sion. A R eport  on the  action taken  on 
the  recommendations of the  70 th  Ses-
sion relating Jo “ M an and the Ocean 
Resources & D evelopm ent”  is expected 
to be released a t the next Science Cong-
ress in January, 1984.

Assent to Kerala Bills

8232. SH R I A. N E E L A L O H IT H A - 
D A SA N  N A D A R  • Will the M inister of 
H O M E A FFA IRS be pleased to state  :

(a) how many Bills passed by the  
G overnm ent of K erala  a re  still pending 
with Central G overnm ent for P res id en t’s 
assent;

(b) the  details thereof; and

(c) when the assent to each of 
these Bills is likely to be given ?

T H E  M IN IST ER  O F  STATE IN  
TH E M IN ISTRY  O F  H O M E  A FFAIRS 
(SHRI P. VENKATA SUBBAIAH) : (a)
& (b) As on 20 .4 ,1 9 8 3 , the  following 
th ree  Bills are pending for the assent of 
of the  President:

(i) The K erala  Casual, Tem p-
orary and Badli W orkers  (Wages) 
Bill, 1977.

(ii) T he Public P roper ty  (P re -
vention of D estruction  and Loss 
Bill. 1978.

(iii) The K erala  Cashew W or-




